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Shri Fahim Ahmad, Advocate for the petitioner. Smt. Shruti Srivastava, PCS.
for the Respondent. The Respondent files reply / rejoinder.

A copy thereof is provided to the petitioner counsel. The petitioner
counsel seeks time to verify the contents thereof including the annexures made
therein for argument purpose.

As pleadings from both the sides in the present matter are reported to .
be completed. Hence, present petition is ready for argument inclusive of the'
question/ objection on its maintainability.

The matter be listed on 19" December, 2017.
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